MOST IMMEDIATE
ASSEMBLY QUESTION

GOVERNMENT OF N.C.T. OF DELHI
REVENUE DEPARTMENT: PARLIAMENT CELL
5, SHAM NATH MARG, DELHI-110054

No. F.11/1673/DC/PC/VS/2021/ S 4S5 Dated: 02- O\ - 2022
To

The Dy. Secretary (Question Cell)

Delhi Legislative Secretariat,

Old Secretariat Delhi-110054

Sub: Reply to Vidhan Sabha Starred Question No. 15 fixed for 03.01.2022 raised by
Hon’ble MLA Sh. Mohan Singh Bisht.

Sir,
Please find enclosed herewith the 100 copies of the reply in respect of above said
question for further necessary action at you end.

This issues with the prior approval of Competent Authority.

Yours faithfully

Encl.: As above. %y

(ANIL SIROHI)
SUB DIVISIONAL MAGISTRATE-III (HQ)
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GOVERNMENT OF NCT OF DELHI

OFFICE OF THE SUB-DIVISIONAL MAGIST

DISTT. NE, DC OFFICE COMPLEX, NA
Contact No. 011-22574469, Email:

F.No .SDM/K.N/2021/°§¢9),. 93

To

The District Magistrate,

Revenue Department,
Ghaziabad,
U.P.

RATE (KARAWAL NAGAK}
ND NAGAR], DELHI-110093 -
-sdmkarawalnagar@gmail.cor;

o

Dated: ;ﬁ;o/w-?,;

-

Sub: Territorial | jurisdiction dispute of Delhi-Up border-reg

I
Sir,

Kindly refer

/1058 dated 7.10.2021 on the subject cited above{copy e

ta - the

letter

nclosed). It Is pertinent

to inform you that this office has already pursued the matter with Govt. of U.P. and

had sent a letter to|Shrii Aj

ay Shankar Pandey, District Magistrate, Ghaziabad, vide .

D.0. no.SDM/KN/Demarcation/2020/258-59 dated 02.02.2021 for conducting

demarcation of the bordering area jointly by Delhi & U.P. authorities, in order to .
facilitate the residents of bordering area.

no.MSB/MLA/KN/2023__

The responsiBthy of the work for demarcation of the border is a joint s

responsibility.

Accordingly, i
by Delhi & UP author tle
JIn this connection a jpint

,‘]yis proposed to carry out demarcatlon of the bordering area jointly
tiés and the cost of demarcation be shared equally by both the states.
eeting with the officials of the Revenue Department of UP and

Delhi s proposed t lib;é called.: Therefdre, It is informed that a meeting Is fixed on
13.11.2021 at 2.30 p.m. toidiscss the issue.

F.No .SDM/K.N/2021/ 2.19)
Copy fox‘finforrp:ﬂthngto ;

1. Shri Mohan Singh Bish
"Delhi-110090.

k}/TehsildJ}r, Sub-Division
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Karawal Na

t
|

t M.L.A, F-4/4, Dayalpur

zar, Dethl.

SDM (KARAWAL NAGAR) N

» .”
"D Yours faithfully, x
( n ) ‘:'A‘:
SANJAY SONDHI 2
SDM (KARAWAL NAGAR) = '
Dated: n99-/10/’11027. t
N
Extn.)Karawal Nagar,
l
o R
@ANJAY SONDHI -



